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STATE S.No Name of 
advocate

Gender of 
Advocate

Martial 
Status

Enrollment 
Number

Date of 
Enrolment of 
Advocate with 
STBC

Date of Birth of Advocate (with 
age bracketing viz. 21 to 25, 
26-30, so on and so forth till 
75-for eg. If someone is aged 
23 he/she will come in the age 
bracket of 21 to 25)

Email ID of 
Advocate

Contact 
No./Mobile 
No. of 
Advocate

Address of 
Advocate

Data relating to total number of 
dependent members in a duly 
enrolled, and practising 
Advocate’s family i.e. spouse 
with age and children with age 
bracket upto 25 had also been 
asked for at the earliest 
possible

Copy of LLB Degree Copies of Certificate of 
Enrolment, Date of Birth 
Certificate and Dependent 
Certifiate.

Annexure "A"
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